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CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH 

D.A. No. 144 of 1996. 

F,id.y this the 2nd day or r..bruary, 1996. 

CORNi: 

HON'BLE MR. 3U5TICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN 

HONBLE MR. P.V. VENKATAKRISHNAN, ADMINI5TRATIVE MEMBER 

1. M.K. Koya, 
Agricultural Fisidman, Minicoy, 
residing at Mayamk.ksds Auth, 
Androth, Union Territory of 
Lekehadweep. 

2, K.I. Haasakoys, 
Agricultural Fieldman, Kalpani, 
residing at K.kkaillas, 

(Avvel House), Kalpeni. 

K. Pookunjikoya, 
Agricultural Fieldean, Androth, 
residing at Kunnashede, Androth. 

P1, Muthukoya, 
Agricultural Fieldaan, Kalpefli, 
residing at Mathil House, Andrott'. 

M.I. Muthukoya, 
Agricultural Fieldman, Kevarathi, 
residing •t Plukriya Illom, 
Kaverethi. 	 .. Applicants 

(By Advocate Shri M.R. Rajend:rafl Nair) 

Vs. 

The Aduiinietrator, 
Union Territory of Lakshadeep, 
Kaverathi. 

The Director of Agriculture, 
Union irerritory or LakahadwEBP, 
Kavarat;hi. 

Union of India represented by 
$ecr.taiyto Government, S  
Ministry of Hose Affairs, 

.. Respondents 
New Delhi.  

(By Advocate Shri M.V.S. Nampoothiry) 

- 	The application having been heard on 2nd FebruarY, 1996,, 

the Tribunal on the some day delivered the ?ollouingi 
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CHTTUR5ANKARAN NAIR(3), VICE CHAIRMAN 

Applicants who are Agricultural Fieldmen seek 

a declaration that they are entitled to get promotions 

depending on the length of their service. They rely on 

the decisions of the Supreme Court to the effect that 

promotional avenues should be provided. Applicants 

have made A3 to A7 representations seeking identical reliefs. 

1st respondent will consider the representations and pass 

appropriate orders thereon within two months from today. 

2. 	Application is disposed of as aforesaid. No costs. 

Friday this the 2nd day of February, 1996. 

PU .VENKATAKRIS HNAN 
	

CHETTUR SANKARAN NAIR(J) 
ADMINISTRATIVE MEMBER 
	

VICE CHAIRMAN 
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LIST OF ANNEXURES 

Annexure A3: True copy of 
6,12.1995 submitted by let 

Annexure A4: True copy of  
6.12.1995 submitted by 2nd 

Annexure A5: True copy of 
6.12.1995 submitted by 3rd 

Annexure A6: True cpy of 
6.12.1995 submitted by 4th 

5., Anxu 	A7: True copy of 
18.12.1995 submitted by 5t1 

the representation dated 
applicant to the Ist respondent. 

the representation dated 
applicant to the 1st respondent. 

the representation dated 
applicant to the 1st respondent. 

the representation dated 
applicant to the 1st respondent. 

the representation dated 
' applicant to the 1st respondent. 


